
31 Written Answers * JUNE 15, 1977 Written Answers 32.

( «ft gatHlM 9*rf ) : 
(v )  V5l<n ' qfx^iRT
TT«fhlWT P R  5fT% Jr

y m x  % fa-^Krtfln  ̂ i
■*1

(w) zzm  1

Shortage of Cement

*50. SHRI F. P. GAEKWAD- Will 
the Minister of INDUSTRY be pleased 
to state;

(a) whether there is a shortage of 
cement in the open market;

(b) whether cement dealers are 
earning a premium on each bag;

(c) whether hike in prices of cement 
is due to lifting of emergency; and

(d) if so, the steps proposed to be 
taken to relieve shortage of cement?

THE MINISTER OF INDUSTRY 
(SHRI BRIJ LAL VERMA): (a) to <d> 

With the production of cement during
1976 at 18.76 million tonnes and at 
4.95 million tonnes during the first 
quarter of 1977 (i. e. January to
March), the highest achieved so far, 
It will not be correct to hold that there 
is any general shortage of cement in 
the country. However, reports of non
availability of cement in the open 
market were received from various 
parts of the country in Apri!f 1977, 
primarily due to heavy export in the 
month of March, 1977; power cuts im
posed by the State Governments in 
major cement producing States like 
Tamil Nadu, Andhra Pradesh, Karna
taka etc. ranging 30 to 50 per cent; and 
an increase in the Government demand 
from 34 per cent in 1976 to 50 per cent 
in the fiTst quarter of 1977. The re
ports of non-availability of cement In 
certain parts of the country are, there-

* fore, not as a result of the lifting of 
emergency. f “

Reports of sale of cement at prices 
higher than those fixed by the Govern -

■ .T? ’ ’ *
ment by certain unsocial elements have 
been received. It has been impressed 
upon the cement manufacturers that 
they have a moral responsibility to 
ensure that the dealers and stockists 
at the retail level do not resort to sale 
of cement at prices higher than those 
fixed by the State Government con
cerned. The manufacturers have 
also been requested to exercise 
a close scrutiny on the sale of 
cement by the dealers and stockists in 
this regard. The State Governments 
have been requested demi-ofRcially to 
keep a close watch on the cement 
price within the State and take suit
able action on the unsocial elements 
by random check etc. under the Essen, 
tial Commodities Act and to ensure 
that cement is not sold at the retail 
level by the dealers and stockists at 
prices higher than those fixed by the 
State Government. The attention of 
the State Governments has also been 
drawn to the various provisions of the 
Licensing and Control Orders issued 
under the Essential Commodities Act 
by which they have power to fix the 
sale price, take possession, or sell 
stock, power of entry, search, seizure 
etc. The Cement Manufacturers* As
sociation have also assured f"ll 

operation on their part on the Govern
ment's directives for observing the 
above code of conduct. Wherever 
specific instances are brought to the 
notice of the Government, these are 
also investigated and suitable action 
as required under law is taken.

Efforts have been made to maintain 
optimum production by persuading the 
State Government to give more power 
to the cement factories in Tamil Nadu 
which have been subjected to maxi
mum amount of power cut. The State 
Government of Kerala has been per
suaded to give the maximum power 
to the State of Tamil Nadu. The Go
vernment indentors have been request
ed to stagger their off-take or not to 
draw any quantities of cement for 
building up stocks in the current quar
ter and to build up stocks only in the 
next quarter (i. e. July to September) 
when the production is expected to
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improve with expected ' withdra
wal of power cuts. The tempo of the 
construction activity by the general 
public is also expected to come down 
after June as a result of the on-set of 
monsoon. The State Trading Corpora
tion through whom the export of 
cement is canalised has also been ad
vised to export only the minimum 
quantity necessary to fulfil their irre
vocable contractual obligations during 
the current quarter.
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Conversion of A.I.R. and T.V. into 
Autonomous Corporations

•52. SHRI R. K. MHALGI:
SHRI G. Y. KRISHNAN:

Will the Minister of INFORMA
TION AND BROADCASTING be 
pleased to state:

(a) the time by which Government 
propose to convert A.I.R. and T.V. into 
autonomous corporations;

(b) the difficulties in doing so soon; 
and

(c) the manner in which Govern
ment propose to overcome them?

THE MINISTER OF INFORMA
TION AND BROADCASTING (SHRI 
L. K. ADVANI): (a) to (c>. The Go
vernment is proposing to set-up a 
Group of officials and non-officials to 
prepare a Working paper for suggest
ing recommendations on the grant of 
autonomy to A. I. R. and T. V.




